
certainly do that But it does rot adse 
here. I have not got the 'figure* <

W:Mf km.
PAPERS LAID ON THE TABLE 

XonncATioNs under EssrimjLL Commo
n s ®  A c t *  ia s i  >

Hie Minister of State in the Ministry 
« f Food, Agriculture, Community Deve
lopment and Co-operation (Shri An- 
aaaahib Shinde): I lay on the lable 
e 'copy each ol the ftfcowiw Notifica
tions under ‘sub-section (6) ol scctton
3 of the Essential Commodities Act 
1H53:—

Cl > The Rajasthan t oodgrain?
(Restrictions on Border Move
ment) Fourth £ mendmeut
Order, 1907, published in Noti
fication No GSR 089 In Gazet
te of India dated tite 29th June, 
1967.

(2) GSR 1031 published in Gazet
te of India dated the frd 
July, 1967, making certain 
amendments ♦© Notification
No. GSR 1842 dated the 24th 
December, 1964 [Placed tn
Library, See No LT-975/87J.
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IZ 17$ hrs.

BUSINESS ADVISORY COMMITTEE 
Fourth Report 

The Minister of Piurllaincatary Affairs 
and Communications (Dr. Ram Subhar 
Start): I beg to move

“That this House agrees with the 
Fourth Report of the Business Ad
visory Committee presented to the 
House on the 10th July,
Slud Bal Raj Madhok (South Delhi) 

Sir, in this connection, ws have sug
gested that besides sitting on two 
Saturdays, we might do away with the 
Luooh How, or. we mixbt sit an hour 
late, say, up to 7 m *. ao that the 
Demands foi Grants could be discus- 
*d» as many Demands as possible.

lift flflrelii,r: i  do not know The 
motion is now there. The Business

Advisory Cwnmttfrm discussed all this 
But even at & o’clock, if you do not keep 
the quorum, I wonder if you will be 
able to keep the quorum after 6 p.m . 
I And that sometimes, except some 
Members who want to speak, the rest 
go away I do not know. If you keep 
the quorum, you can continue uo to 
7 also. Nobody objects.
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Mr Speaker: That has cothing to 
do with this report. Inis is cnly 
about sitting on Saturdays and the 
Demands lor Grants Thafc is a sepa
rate item Next week, we shall n:eet 
again, and fix up the programme for 
the next week But this is only fVout 
the Demands for Grants and the exten
sion of time for the Demands so that 
Demands of two more Ministries can 
be discussed and a third we, It poft- 
-siblfi. But the minimum is two—£do- 
cation and Petroleum and Chemicals, 
and if possible. Steel also could be 
taken tip. About Mr. Madhok’s sug
gestion, if they are prepared to sit til) 
7 p.m., nobody objects- We shall see, 
Now, the question is:

"That (feis House agrees vlth the 
Fourth Report of the Business Ad
visory Committee presented to the 
House on the 10th July, 196T"

The motion toos adopted.

(SAKA) D. G. (Depft. of zo88°
Ctmirivnicationt)

"Moved with the recommendation

‘ DEMANDS FOR GRANTS 1967-<&- 
contd.

Dkmkimbrt or Crnmamaanom— 
contd.

Mr. Speaker: The House will near 
taken up the Demands for Grants under 
the Department of Communications We 
have got a balance of 1 hour 90 minu
tes- Dr Ram Subhag olngh will re 
ply roundabout 3-30 p.m. So, I think 
up to 3 30 we mav ilsctns the 6e> 
mands and that will be all right, i sue 
pose Now, who w*s speaking yester
day*

of the President


